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CENTRAL ADMINISTRATIVE TRIBUNAL

BANGALORE BENCH

CP.NO.170/00016/2017

IN

OA.NO.170/0 1172 to 1174/2015

DATED THIS THE 9th DAY OF AUGUST 2017

HON'BLE SHRI JUSTICE HARUN-UL-RASHID, MEMBER(J)

HON'BLE SHRI PK.PRADHAN ,MEMBER(A)

1. SR.LRAMAN .K

AO (Retd). A/C NO: 8320752
Aged about 61years,

S/o LATE P.KANNAN,

O/o Pay Accounts Officer (ORS)
CMP, BANGALORE-560047

R/O L.5"ANNAPOORNA”

Kristal Campus-10 Coral-3
Yamare, Sarjapura Road,

BANGALORE-562125

2. SRLLN.Y.MUTHAIYA
AAOQ, (Retd), A.C 8318269
Aged about 63 years,

S/o SHRI Y.YOHANNAN,
O/o PCDA MEG,
BANGALORE-560042

Flat No.305, B.M.Silver Oaks

Trinity Complex,

Somapura Gate, Sarjapura Main Road,
BANGALORE-562125.

3.SRI.P.K.OMANAKUTTAN
AO,(Retd), A/C 8305541

Aged about 63 years,

S/o SHRIL.SREEJIT S.R,

O/o PARO (ORS) MEG and C,
BANGALORE-560042
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Flat No.113, Indwin Ecstacy,

9t Main, G.B.Palya Road,

BANGALORE-560068. ...Petitioners
(By Advocate Shri K.Hanifa)

V/s

1.SRI ASHOK LAVASA,
Secretary to Govt. of India,
Ministry of Finance,
Department of Expenditure
North Block, New Delhi-110 00.

2.SRI B.P. SHARMA,

Secretary to Government of India,

Ministry of Personnel Public Grievances and Pensions,
Department of Personnel and Training,

New Delhi- 110 00.

3.SRI S.K.KOHLI,

Secretary,Ministry of Defence (Finance),
Establishment-1 Section,

New Delhi- 110 00.

4. SMT VEENA PRASAD,

The Controller General of Defence Accounts,
Ulan Batar Road,

Palam, Delhi Cantt — 110 010.

5.SRI M. ANJANEYULU,

The Principal Controller of Defence Accounts,

Lower Agram Road,

BANGALORE-560 007. ...Respondents

(By Shri M.V.Rao... Senior Panel Counsel)

ORDER (ORAL)

JUSTICE HARUN-UL-RASHID ...... MEMBER (J):

This matter is pending before the Hon'ble Supreme Court of

India. There is an interim order passed staying the operation of the
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impugned judgement and order passed by the Hon'ble High Court of
Karnataka . In view of the pendency, CP cannot be proceeded at this
stage and therefore, the Contempt Petition is closed. Notices are

discharged. No order as to costs.

(PK.PRADHAN) (JUSTICE HARUN-UL-RASHID)
MEMBER(A) MEMBER(J)

bk



